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Paym nt of pension to Defenc Se ice. 
Pensioners tb ough ation I ed Banks 

711 . SHRI F,H. MOIiSIN : Will the 
Minister of DEFENCE be plea ed to r.efer 
to the reply given to Unstarred Question 
No . 2097 on 4th March, 1983 regarding pay-
ment of pension to Defence Servioes pen-
sioners through nationalised banks and 
state: 

(a) whether any decision bas since 
been taken to pay the pension through the 
nationalised banks to the retired Defence 
Services personnel holding Hony. Com-
missions; 

(b) if so~ the broad outlines thereof 
and whether a copy of the instructions i sued 
to the authorities concerned in this behalf 
will be laid on the Table of the House; and 

(c) if not, at what stage the matter 
stands at pre ent and how long more will it 
take to sort out this matter? 

THE MINISTER OF STATE IN THE 
MINI TRY OF DEFENcE (SHRI K.P. 
SINGH DEO): (a) and (b) Yes, Sir. 
Government have since decided that the work 
of d:sbursement of defence pensions in the 
States of Punjab, Haryana, Himachal Pra-
desh, J & K and the Union Territories of 
Chandigarh and Delhi, be taken over from 
the Post Offices by the Pension Pay Masters 
to be establi hed by the Controller of Defence 
Accounts (Pensions) in a phased manner start-
ing from 1.1.84. As a result the concerned 
pensioners will have the option to draw their 
pension through the authorised nationalised 
banks, as well. 

The process of take over is likely to be 
completed in a year's time A copy of the 
in tructions issued in this regard by the Post 
&. Telegraph Department is laid on the Table 
of the House. [Placed in library. See No. 
L. T 7055/83.] 

(c) Does not arise. 

Limit of Advancing Cr~its by Region~1 
Rural ~anks 

712. SHRI DHOGE DRA JHA: 
Will the Minister of IN NCE be pleased to 
state: 

(a) whether Regional Rural Banks can 
advance credits upto the limit of fifty thous-
ands rup e for elf employed productiv 
endeavours by educated and other unemploy-
ed youth; 

(b) if 0, detaj]s and term and condi-
tions there about; 

(c) whether any approach has been 
made for turning Madhubani and Mithila 
Regional Rural Banks in Bihar as Pilot 
Regional Rural Banks concentrating mainly 
on elf-employed productive endeavours to 
act as pace setters for increasing production 
of good and commodities in ba kward 
areas; and 

(d) if so, step taken in thi regard? 

THE DEPUTY MINISTER IN THE 
MINISTRY 0 FINANCE (SHRI JANAR-
DHANA POOJARY) : (a) and (b) There 
is no ceiling on the amount of loan that can 
be advanced by the Regional Rural Banks 
for productive ventures of eligible borrowers. 

(c) and (d) Yes, Sir. The Hon'ble 
Member himself had made uch a suggestion, 
The lending operations of all the Regional 
RuraJ Banks are primarily directed towards 
supporting productive endeavours of borrow-
ers belonging to the weaker, sections of the 
community in all sectors of the rura1 econo-
my. All Regional Rural Banks are expected 
to endeavour for promoting elf-employment 
ventures and in specific areas they could 
devote greater effort to specific area of activ-
ity. It is not, however, considered advi eable 
to restrict their lending operations to any 
particular sector of the rural economy in 
any area, as it would deprive the people 
undertaking economic activities in other 
sectors in that area of credit support from 
the Regional Rural Banks. 
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